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In-The Central Administrative Tfibunal, “Jaipur Bench, [aipur

OA JTAMP, No. 245/93 1199 (ra 100/90) -
U.d.I. & 0fs.

Johari Beai
___Versus

Date of Order , Orders

23.4.33 Mr.Anil Khanna, Counzel for ths petitioner.
Heard., This M.P. for rsstoration of 0A 100/90
which was dismizsad in defsaulb on 2,.2,19913

is allowad, DOA 103/90 is restored to its original
position. The aforesaid 0A to be listed for
admizaicn on 11.5.93. M.P. siands dicwased of

o accoardingly.

ot
(GOPAL KRISHNA)
JUDL. MEIMBER
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